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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

LA. NO. 140/2022

= 0
0. A, No. 81 2023 [WZ)]

Shri Shantinath Devappa Hukker s
¥a.

Dunung Industriea Pvt. Ltd. and Anr. --- Respondents

1, Jagannath 5. Salunkhe, Age 54 years, Occupation- Service, the

Regional Officer, of Maharashtra FnJJutil:m‘_ .I"l‘:-:tm:rnl Board at Kolhapur ie.

Respondent Mo. 2, having my office address at Udyog Bhawan, Near Collector

Office, M.P.C. Board, Kolhapur -4 16002 do h:-rcb}-u{alz on solemn affirmation
¥

as under=

%

!
. I am the Regional Odficer of the Eespondent no. 2 Board ai Kolhapur and the

area in which the Respondent No. 1 industry is situnt-ll.'.d comes under my
jurisdiction as far as the implementation of the Water (Prevention & Contral of
Pollution) Act, 1974, the Air (Prevention & Control of Pollution] Act, 1981, the
Environment (Protection) Act, 1986 and Solid Waste Management Rules, 2016

are concerned. [ am fling this Affidavit on behalfl of the Respondent No. 2.

. 1 say and submit that the substantial question of aflfecting the environment by

Respondent No. 1 is made out in the present application by the Petitioner. The
prayver is made out by the Applicant for closure of the industrial unit of
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Eespondent Mo, 1 ie. M/s Dunung Industries Pvt, Lid. and pass an order of
compensation to the tune of Rs. 25,00,000 /- [Rupees Twenty Lakhs Cnly) with

an interest @18% and also an order for restitution of the environmental damage

b passed.

3. The industry of the Respondent No. 1 i.e. Dunung Industries Pvt. Ltd. is situated
in R. 5. No. 15A, 386/ 1, 387/1.2 and 388/1,2 which is in the jurisdiction of
Vadgaon Municipal Council, District Kolhapur and is declared as industrial
2one by the Regional Town Flanning and Development Authority and industry
has obtained Industrial NA Order dated 09/03/2015 from District Collector,
Kolhapur bearing Karyasan-3/Binsheti SR/08/15. The industry is engaged in
manufacturnng of 3G % Cl castings. The land of the petitioner/ Complainant
bearing gat no. 391/2 is situated exactly adjoining the land of the industry and

the same is situated in the industrial zone declared by the Regional Town

Planning and Development Autharity,

4, Industry has obtained its first Consent to Establish to industry from Board vide
Consent No- Format 1.0/B0/JD{APC)/EICNo KB/ 15791-14 /E /CC-5029 dated

30/04/2014. After that indusiry has obtained 1% Consent to Operate on
31/03/2015. The industry further has renewed its consent from time and again
and has obtained last Renewal of Consent to Operate of its industry from Board
on 24/03/2022 which is valid up to 30/11/2024. Copy of last consent to

operate ia annexed herewith as an Annexure - 1,
5. | say and submit that the industry has provided following Pollution Control
System f Equipment's-

a. Water Pollution Control System /Equipment’s —
i. Industrial Trade Effluent -

Number of Corrections
on this PaJE 15 ooy
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Industry is involved in manufacturing of 3G & CI castings and consented
consumption quantity for industrial cooling is 16.10 CMD, for process
13.05 CMD from that consented trade effluent generation is of 2,25 CMD,
As per consent condition given in CTO- Schedule-l, 1, C, treated eflluent
shall be recycled to the maximum extent for secondary purpose and
remaining is discharge on land for gardening within premises after
conforming standards. In no case, effluent shall Gnd its way for
gardening/outside factory premises,

The industry has provided ETF of 5 CMD capacity which is a batch type.
The average effluent generation is 2.25 CMD. ETP consists of a collection

73R
£ " / PRATIMA P, PATIL

TE B NOTARY | <
ADVOCATE P~

k, doging of lime and alum, setiling tank, sand filtration unit and

udge collection beds. The treated effluent is further reused for & paint

As per the consent domestic consumption is 12,10 CMD and from that
consented domestic eMluent generation is of 11,10 CMD with 100%
recycle condition, As per the records submitted by industry, average daily
12 CMD water fs consumed for domestic purpose for washrooms and
toilets. All domestic effluent is treated in STP of capacity-15 CMD which
consist of Collection Tank, Aeration Tank (difused aeration), Clarifier,
Activated Carbon Filter & Pressure Sand Filter. The treated domestic
effluent {Sewage) is further used for gardening on land and bio sludge
generated is used as compoest [or gardening as maniire.

The industry is using borewell water for its industrial and domestic use’ process
from the well, established in the farm of Shri Jaysing R. Patil. NOC from Central

Number of Correctione
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Ground Water Authorty (CGWA) for ground water abstraction vide NOC no.

COWANOC/INDVORIG2022/1 5099 is obtained for the same, The NOC is valid

from 25/03/2022 to 24/03/2025. Copy of CGWA NOC is annexed herewith as an
Annexure- 2.

. Air Pollution Control System/Equipment’s—

As per the consent dated 24 /03,2022 granted by the Board, details of the

Stack | Stack Helght
Na. Source Type of Fuel APCS (i miiv)
Fume Extraction
Induction Furnace System (FES) &
|
Gnos.) Electricity - Kl }1
chuest collector
2 Paint Booth (2Mos) | Electricity | Water Curtain 18
Tumb Blast Machine e g
3 (1Mo.] Electricity Bag Filter 18
Tumb Blast Machine == [
4 (@Na.) Electricity Bag Filter 18
5 Sand Plant Eleciricaty Dhusi Collecior 28
Diesed 30 Acoustic
& DG Set (200KVA) Ke/Hr S 4
Shot Blasting =
T Maihine Electricity Dhuzs Caollector 18
B Cooling Drum Electricity Dust Collector I8
Core Shooter Cold i
9 Biox Muchine (3Nos) Electricity Serubber I8
o FES & Wet
1] Core Chven Electricity Serubber 18
Fettling Bench ;
4| Grinder Electriciny Cyclone 11
12 Swing Grinder Electricity Cyclone I
Number of Co

on this page N
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Non-Hazardous Wastes-
Non -Hazardous Waste i.e. Burnt Sand, Cyclone Dust & Fine Dust,

generated during the different operation, is sent to Shiroli

Manufacturer’s Association Kolhapur [(EMAK) for disposal gpg_its

registered dumping site.

Hagardous Wastes-
In compliance of Hazardous Waste Management R
sends Hazardous Waste to CHWTSDF on regularly bas

through industry and disposed accordingly-

Consented |  Last Dispoeal

8r.No. | Hazardous Waste i | ot | Gasaite CHWTSDF /Recyeler

Wastes or | 100Hg/M | 09,10,;2002 | 60Ky | M/s. Mahamshtra

Residuss ) Envire Power Lod.

I' cantaining eil (MEFL], Ranjangacn,
Pune

Chernical Sludge | .05MT,M | 09/10/3022 | 50Kg | M/s,  Mahameshirs

g from Waste Water Enwiro Power Lad.

treatment (MEPL|, Ranjangaon,
Puns

Process wastes, | O.25MT/M | 09/10/2022 | B24Kg | M/=  Mahamahtr

3 ressdiues & Enviro Power Lid,

studges  (Pmint [MEFL), Ranjangaon,
Shadge) Pune,

Empty DBarrels, | 200No/M | 09/10/2022 | <0Noa | M/a.  Moherashirs

Contniners, Ting Enviro Power Lid,

* (MEPL], Ranjungacn,
Puns,

Used or Spent ol | S0 L /M | 38713/2021 | 30 Litrs. | Vipro Industrics, D-

2/2, MIDC  Cokul

¥ Shirgaon, Tal- Karvir,

Kalhapar - 4 16234

Number of
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non-compliances of BCN for refusal & MPCUE granted the consent vide no.
BO/JDIAPC) /UAN No. T4295/0/CC-2002000823 did. 15.02.2020 valid up to

30,.11,2021. Copy of last econsent to operate is annexed heréewith as an
Annexure - 3,

. I say and submit that the officials of Board on 2508 /2021 vigited Respondent
Mo. 1 industry and found various non-compliances of the industry and therefore
Board on 15/00/202 1 issued Show Cause Notice for Closure Directions. Copies
of Visit Report dated 25/08/2021 and Show Cause Notice dated 15/09/2021
are annexed herewith as an Annesmre — 4 & 8 respectively.

. | say and submit that on 21/10/2021, the industry has submitted its reply to
the Show Cause Notice dated 15/09/2021 stating point wise compliance report.

Copy of reply dated 21/ 10/202] is annexed herewith as an Annexure — &,

. 1 say and submit that in lieu of the reply and compliance report submitted by
the mdustry, Board has conducied personal hearing on 18/01 /2022 and it was
diracted by Board {0 submit compliance report. Accordingly, on 19/01 /2022
industry submitted its compliance report to Board. Copy of complianee report
dated 19/01/2022 iz annexed herswith as an Annessxure - 7. Thereafter,
pfficials of Board wvisited Respondent imdustry on 02/02/2022 for verifying
compliance of the consent conditions and accordingly granted renewsl of
consent to operate to the industry on 24 /03 /2022, Copy of visit report dated
02/02 /2022 is annexed herewith as an Anpexure - 8, Also MPC B-urd Officials

carried oul sampling of treated effluent, stack & ASDMS tme (o time. 'I'l-_urs'

Humﬂﬂr of Gnﬂ‘éﬂfh‘"

- =
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analysis reports of the samples are within the atandnrd#pmmﬂhndinthe
consent. The analysis reports in tabular format is mnr.m:l herewith as an
Annemure-9. '

5. | further say and submit that committee constituted with reference to the order
of this Hon'ble Bench, visited the Respondent industry on 01/12/2022 and
collected JVS and AAQM samples and the same samples have exceeded the
consented parameters and therefore the Board on 14 /03/2023 issued proposed
directions to the Respondent industry. Copy of Proposed Directions dated
14/03/2023 is annexed herewith as an Annesxure — 10,

6. | say and submit that the Respondent industry on 24 /03,2023 submitted its

compliance report/reply to the proposed directions issued by Board dated
14/03/2023. Copy of reply dated 24/03/2023 is annexed herewith as an

Annexure - 11.
Solemnly affirmed on this 31# day of March, 2023 at Kolhapur.

[ know the affiant. For and on behalf of Respondent No. 2

ie. MPCB

.-_'_'_'___-—.'

ADVOCATE (Jagannath 8. Salunkhe)
Regional Officer, MPCB Kolhapur

anath 2 gglut}khg_
o affidavit

arcmaly afiem U ae
ey naima & | have signa
-.'..?It LILTA B thet Hhe contents of my

allidavis are L7 ‘,E

- -

Mmoo

Sou. PRATIMA P. PATIL

Advocate & Not Notary Regi. Sr. H&Tﬁ_ﬂ_‘T’_
C.5.N0.2233, Nerayan C;I'IHIM. A 103 E,E.Fl 3
MNoar Shaniwsr Pest Offica, Kolhapur Number of Co s

Mah, 3422047545/ TaRE e x
WS4/ 738518 on this paor N
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MAHAHASHTRA FDLLUTII'JN EGNTHUL BDAHD

No:- Format1.0/APAE Section/UAN No.0000126375/CR/ CC - |2.1%
To, -"t'gﬁ’

M/s. Dunung Industries Pvt Ltd., .
5.N0.386/1,367/1,388/1,388/2,387/2, __1:;_
Vadgaon, Tal.-Hatkanangale, Dist. Kolhapur. VAN S gl IR |

Sub; Renewal of Consent to Operate under Red category.

Ref: Earlier consent to operabe granted vide nd. BO{DIAPCILIAN No
1429500 C-2002000823 did. 15.02. 2020

Your application No.MPCB-CONSENT-00001263T5 Dated 27, 1120021

For: Grant of Consent to Operate under Section 26 of the Water (Prevention & Conatrol of
Pollution) Act, 1974 & under Sectien 21 of the Air (Prevention & Contral of Pollution) Act
1981 and Authorization under Rule & of the Hazerdous & Other Wastes (Management &
Trensboundary Movement] Rutes 2016 Is considered and the consent is heraby granted
subject to the following terms and conditions and as detalled In the schedule |, I, 111 & IV
Ennexed b this order: -

- e T

1. The consent to renewal is granted for a peried up to 35.'11.-'21}!1 . TR

Certificate submitted by industry Ewisting CI is-Rs. 33.31 Crs 4
Expansion/Increase in C.l. - RAs.8.63 Crs)

3. Consent is valid for the manufacture of:

5r Maxirmum

No Frodoct [}I..F.ilnﬂ-tj." oM
Froducts
1 [C1& 5.G.IRON CASTING | 2000 | T

Er . Permitted {in

Description

'; - 3
Mo | CMD) Standards te Disposal Path

1. |Trade efftuent 725 |As per Scheduie- Recycle Meuse 100%
- {in process
2. |Domestic efluent | 11.10 A5 per Schedule- I’-Eln land for qarlienmq-
5. Conditions under Alr (P& CP) Act, 1981 for air emissions:

5r Stack Description of stack / Number of Standards to be
No. No. Source Stack achieved

1 Induction Furnace (3INOS.) | |As per Schedule -Ii

= .
- sk

. 2 |Paint Booths {2 Nos.) 1 1:.:. per Schedule -1

2. The capital Iinvestment of the project js Rs.41.9134 Crs. (As per C. .ﬂu i

Tal: 24010706/24010437 Kalpataru Point, 2nd and
Fax: __‘"_*?:__ : ath floor, Opp. Cine Planet
24044532/3024068/4023516 = = Cinema, Near Slon Circle,
Website: http:/impcb.gov.in IR sion (E), Mumbai-400022

Emall: jdair@mpch.gov.in -

RED/L.S.1 (D42) pate: 24|03 | 2022

TR
ﬁ-FFllhll- INCHESTRES PT. ATE RSN pp. A Bt DA EMT D000 TN CFR-A- 2630 @0 8086 pe | (1789 BO5 FO20 Faga 1 18
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S5tack Description of stack /

No. Source

Standards o be
achieved

Number
of Stack

3 3 Tumb Blast Maching (1 Mo, | 1 A5 per Schedule -

[ 4 3 [Tumb Blast Machine {2 Nos. | _L_]. | As per Schedule -1
| 3 Sand Plant 1 |as per Schedule -1t

| 68 | 6 |DGSseti200kvA) L |As per Schedule -
7 7 |ShotBlastingMachines | 1  |AsperSchedule-l |
8 8  |Cooling Brum 1 |AsperSchedule-l
2 . E::f h;c;:.:%e mffjd o 1 |As per Schedule -

10 | 10 [Core Dven = 1 |AsperScheduled| |

11 T 11 Ftlllll'lg Bench Grinder 1 As per Schedube -
12 12 |Swing Grinder | A5 per Schedule -1

5. Non-Hazardous Wastes:

Type of Waste

Elu.-'.-rr!ft!.-' UeM Treatment

ispoasal

1 |5CRAF 1650 |MT/a|- Sala to authorized party
' : Landflling in own
3 [ERE TR 2600 |MT/A|- premises/Sale bo Brick
Manufacturer
Landfiliing in own
3 [CYCLONE DUsT 12 MTiA - premises/Sale to Brick
Manufacturer
Landfilling in own
4 |FINE DUST 2000 [MT/A]- premises/Sale to Brick
| Manufacturer

1. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

Category No./ Tya Quaniity oM

Treatmant Disposal

35.3 Chemical shedge

treatment

from waste water 0.05  |MTMI Landfill after

Ereaoment L LF

33.1 EI'I'||:-T:|r Barrels
fcontainers fliners
contaminated with 200 R
hazardous chemicals
Iwiashes

5.2 Wastes gr residues
contaiming oll |

100 (koM

Sale bo authorized

Recyel
ot recyclenreprocessor

- ——

incineration |CHWTSDF

T UNG INDUTTRSES PV LTO A RUAN Wa. MFCE-OOnRONT-000M D18 S (FI-00-0003 373258 gan) s p P00

=

— S

Pags 2 ol W1
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sr Category No./ Quantity UoM Treatment Disposal

No Type

21.1 Process wasles, | | )
4 , SRS £ f
| residues and shudges 0.25 ."M! ncineration | CHWTSOF

Sale to authorized
recycler/reprocessor

5 |5.1 Used or spent oil 50 LirfM| Recycle

8, The Board reserves the right to review, amend, suspend, revoke this cansent and the
same shall be binding on the industry.

9. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

10. Industry shall submit permission/NOC of Central Ground Water Authority within three
months and submit Bank Guarantee of Rs.2.0 Lakhs within 1% days towards
compliance of same.

11. The Industry shall submit the company’s Board Resolution stating that they will not
violate the environmental faws and will not carry out expansion activities with increase
in Capital Investment without obtaining prigr permiission of the Board. The industry
shall submit the Bank Guarantee of Rs, 1.0 Lakh within 15 days towards compliance of
the same,

12, The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent. (Operate/Renewal)

For and on behaifl of the
Maharashtra Poliution Control Board.

,_ i, ey -

S Ta i L
(Dr.V.M.Motghare) == |
joint Director {Air Pollution Conbrol}

Received Consent fee of -

Sr.No Amount{Rs.) Transaction/DR.No. Date Transaction Type
1 3T5000.00 | TXNZ111002333 29/11/2021 | Online Payment

Balance fees with MPCB is Rs.1,25,000/- and same will be adjusted during
next renewal of consent.

Copy to:

1. Regional Officer, MPCB, Kolhapur and Sub-Regional Officer, MPCB, Kolhapur
They are directed to ensure the compliance of the consent conditions.

2. Chief Accounts Officer. MPCB,Sion, Mumbai

iy, DA IMDUETRIES #T. LTDCRAUAN Moo MBCE-TORSEHT-00L RIS (119520 ATAF 0 pm| N1 POR_FOLTOE Fagu i 1i
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SCHEDULE-]
Terms & conditions for compliance of Water Pollution Control:

1. A] As per your application, you have provided Effluent Treatment Plant (ETP} of
designed capacity of 15 CMD.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent so as to achieve the foliowing standards prescribed by the Board or
under EP Act, 1986 and Rules made there under from time to tirme, whichawer i

EHIﬁgEI'I[.'
Sr.No Pafaatirs Limiting n_‘.-ﬂ{f-ﬂ;:-i-l:l::: ;:-Ja,-ti:f; exceed in mg/l,
(1] {pH B.0-8.5
(2] |BOD (3 days 27°C) 30
{3) |COD 230
(4) [Ts5 100
{5) |Qil & Grease 10 |
{6) |TDS 2100
{71 |Jlrom [as Fe) 3.0
(8) |Copperias Cuj 3.0

C] The treated eflluent shall be recycled for secondary purposes to the maximum
extent and remaining shalf be discharged on land for gardening within premise
after confirming above standards. In no case, effluent shall find its way for
gardening / outside factory premises,

2. Al As per your application, you have provided Sewage Treatment Plant of designed
capacity 15 CMD

B] The Applicant shall operate the sewage treatment system to treat the sewage so
a5 to achieve the following standards.
Parameters
1 Suspended Solids
2 BOD 3 days 27°C

Standards (mg/l}

Mok to exceed S0 mgl

30 mogl

MOt 1o BxCead

C] The treated sewage shall be recycled for secondary purposes to the maximum
extent and remaining shall be discharged on land for gardening within premise
after confirming above standards, In no case, sewage shall find its way for

e Tt

gardening / outside factory premises

3, The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of watersworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions, The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereta.

L e
A o
T S
"':..-:l'lI - i 1 "

]”] s Al

Fin. DURUHG INDUSTRACE PT, LTOODRASAN Fag, MPOR-COASERT-S0S0TE0TE | FI-58- JU T D7 a9:0% gy QS POL_Fodi) e 4 ' 10
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|
|
B

N1

4, The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected [ife as defined by manufacturer so as to ensure the compliance

of standards and safety of the operation theraof.

5, The Applicant shall comply with the provisions of the Water [Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
&% contained In the said act:

Water consumption gquantity

5r. No. Purpose for water consumed (CMD)

Industrial Cooding, spraying in mine pits

£ or boiler feed A6:10

2. Domestic purpose 12.10

3 Processing whereby water gets polluted 13.05

1 & pollutants are easily bicdegradable |

Processing whereby water gets poliuted

4. & pollutants are not easily 0.00
biodegradable and are toxic

5. | Gardening - 3.75

6 The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines,

— __
ST At
e

—

|-'|..l_.-‘1.-"|---'l

L S

- "-. '|
-;'-.%,‘ll:':l 1
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SCHEDULE-II
Terms & conditions for compliance of Alr Pellution Control:

1. As per yaur application, you have provided the Alr pallution contrel {APC) systern and erected
fallewing stack (s} ta ohserve the foliowing fusl pattern;

Stack APC System Statk Suilphur
',l'a.:h Source provided/pro Helghtiin|' Type of Fuel ' Confent{in Foliwtant Standard
v posed mtr) %)
Inducton FES & - 150
1 | Furnace | Cassette Type [ 1B.00 ELECH FEEITT a : TPM Mg/
(3 Mos.) | Dust Collector
Paint
3 | Booth (2] Water Curtain | 18.9g |ELECTRICTY G : Other
Nios. | 3!
Thmiks -
Biast ELECTRECITY O
. TP |
3 | Machine| 509 fiter 18.00 : gl
{ LN}
Temin
Blast y ’ ELECTRICITY O 120
; ig. : oM ;
4 Machine Bag Filter B.O0 . M/
{2 Mo.)
Sand 130
C - . L] Mamm’
L - Dist Collector ZB.00 Electricity & ™ =
144
S0 .
6 | oo | Acwstic | g, | Diesel30 1 ke
KA Enciosure : FgiHr TP 150
Mg/Nm'
Shat g 1
7 | Blasting | Dust Collector | 18,00 | FLECTRICITY O M| o
o R "
Cooling s ELECTRICITY O - 150
B brum | Dust Collecios 18.00 ; P Mg/
Core | |
Shoater
9 |cold Box Scrubber 16.00 FLECTRIGTY.D . TFM M l.lﬁrnla:lm'
Machine 4
[ Nos,| {
Core | FES&Wet | FLECTRICITY 0 150
= Owen Scrubber AR o TEe Mg/hm'
Fettling -
11 Bench Cyclone 11.00 TFM PR
Grinder ELECTRICITY O bl
Swing | . i ' 150 | |
| 12 | crindar Lycione 10 s MgiNm' |

2, The Applicant shall provide Specific Air Pollution control equipments a5 per the conditions of EP Act,
1986 and rule made there undar fram tme to Hme Environmental Clearance [ CREP guldelines.

1. The Applicant shall abtain necessary priar permission for providing additional contred equipment |
with nacessary specificabions and operation thereal ar alteratsen or replacementialteration well
before s lhe corme bo an end of erection of new poflution contral egquipdnent |
The Board reserves iks rights to vary all or any of the condition in the consent, If due bo any
r.e-chm:ulugli:al improvement or otherwise such varation (including the change of any contral

.-; l:l:ll.u:rr'nr.'ﬁl other in whole gr i part s necessarﬂ

'
i e
- |,_-l -, / -
-"'"l li__.._d-- I_,.
e j! . oL
I L 7
. L odgy k
e ]
y
=
.._

e —
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SCHEDULE-N
Details of Bank Guarantees:

Congent
(CZES Amt of BG Swbmission Compliance Validity

5r.

- : Purpose of BG :
c2l0 Imposed Period i P Period Date

fC2R) |
§

comphanoe af .
1 CtoR |Rs 5 Lakhs | 15 Days consent conditions 10,11.2029 ! FL.03. 2024

2 | cror |Rs zLakhs| 15 Days P“'""“‘E‘é'::l:;:‘m o | Three Months | 31.03.2024

CtoR | Rs.1lakh | 15Days | Board Resolution 15Days | 31.032024

[ -

The above Bank Guarantee(s] shall he submitted by the applicant In favour of
Regional Officer at the respective Regional Office within 15 days from the date af
Issue of Consent,

BG Forfeitura History

Consanit Amﬂurﬂrﬂf Submission Purpose

(C2E/C20/CIR) . Pernod af B

Amount of Reason of
B i
Forfelture  Ferfelture

srno.

Srna. Consent (C2
| NA

| SCHEDULE-IV
General Conditions:

1,  The Energy source for [kghting purpose shall preferably be LED based

2. The PP shall harvest rainwater from roof tops of the bulidings and sterm waker drains to

recharge the ground water and ubilize the same for different industrial appfications within

the plan i

31, Conditigns for DG, Set I

a) Nose from the DUG, Set should be controlled by providing an acouwstic enclosure ar by
treating the room acoustically

B} Industry should provide acoustic enclosure for control of noise. The acoustic encipsura/
acoustic treatment of the room should be designed for minimem 25 dB [A] insertion loss
or for mesating the ambient nolse standards, whichever is on higher side_ A uitabla
exhaust muffier with insertion loss of 25 dB (A) shall also be provided. The measuremant
of insertion |oss will be done at different points at 0.5 meters from acoustic
enclosurefmoom and then average.

c} Industry should make affarts to bring down noise level due to DG 2et, cutsida industrial
premises, within ambient noise requirements by proper sitting and contrgl measures

d} Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance protedure [or DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
bevels of DG set from deterorating with use,

M) D.G. Set shall be operabed only in caze of power failure.

gl Thie apglcant shaukd not cause any auisance In the surrounding arca due o operaton of
| D.G. Set.

et —_ —_

. g

Min. DURUAG MODYTRIEY P LTD SSALAN Ho, MFCE-(OMFENT-0005136T7 Y (13-01-1022 @T-4%0% pm] JQWIPOG FELTD tage 1o 18
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hi The applicant shall comply with the notification of MeEFCC, India on Emvironment
{Protection) second Amendment Rules vide G5R 371(E) dated 17.05.2002 and its
amendments reganrding noise limlf for generator sets run with diesel.

4,  The applicant shall maintain good housekesping.

5. The non-hazardpus solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically’ 50 as no! to cause any nuisance [ pollution. The applicant shall take
necessary pemrissions from civic authorities for disposal of solid waste,

6. The applicant shall not change or siter the guantity, quality, the rate of discharge,
temperature or the mode of the efffuent/emissions or horardous wastes or control
equipments provided for without previous written permission of the Board, The Industry will

not carny out any activity, for which this consent has not been granted/without prior consent
of the Board.

1. The industry shall enswre that fugitive emissions from the activity are controlled so as to
maintain clean and sale environment in and around the factory premises,

8. The industry shall submit quarterly stabement in respect of industries obligation towards
consent and pollution control compliance’s duly supported with documentary evidences
(farmal can downloaded Tram MPCB afMicial sita).

3. The industry shiall submit official e-mail address and any change will be duly Informed to the
MPCE.

10. The industry shall achieve the Mational Ambient &ir Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated, 18.11.200% as amended.

11. The Board reserves its rights to review plans, specifications or other data relating to plant
setup for the treatment of watersorks for the punfication thereof & the system for the
disposal of sewage orf trade effluent or in connection with the grant of any consent
conditions, The Applicant shall obtain prior consent of the Board to take steps to establish
the unit or establish any treatment and disposal system or an extension or addition thereto,

12, The industry shail ensure replacement of pollution control system or its parts after expiry of
itz expected life as defined by manufacturer 5o as to ensure the compliance of standards
and safety of the operation thereof,

13. The PP shall provide personal protection equipment as per norms of Factory Act

14, Industry should moniter effiusnt qualty, stack emissicns and amblenl air gquality
monthiy/guarterly,

15. Whenever due to any accident or other unforeseen act or even, such emissions ocour or 5
apprehended to occur in excess of standards laid down, such information shall be forthwith
Reported to Board, concerned Police Station, office of Directorate of Health Services,
Department of Explosives, [nspectorata of Factories and Local Body. In case of failure of
pollution contrel equipments, the production process connected to it shall be stopped.

16. The apphicant shall provide an alternate electric power source sufficient to operate all
paliution conbrol facilities instatled to maintain compliance with the terms and conditions of
the censent. In the absence, the applicant shall stop, reduce or otherwise, control
production to abide by terms and conditians of this consenl.

17, The industry shall recycle/reprocess/reuseirecover Hazardous Waste as per the provision
contain in the Hazardous and Other Wastes (M & TM} Rules 2016, which can be recycled
iprocessed freused frecovered and only waste which has to be incinerated shall go Lo
incineration and waste which can be used for land filling and cannot be
recycledfreprocessed etc. should go for that purpose, In order to reduce load an incineration
and landfill sitefenvironment.

18, An inspection ook shall be opened and made availabbe to the Board's officers during their

visit bo the applicant. - -
=
i -. 2 __..i_._,.--r-'"-:_';_.l_'_._._
--'-. "-\.,-"“'\-""r
— \5\¥
- g B
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19.

20.

21.

22.

23,

24,

23

26,

21,

28.

29,

30,

£

= sl
=
.

~

Industry shall strictly comply with the Water (P&CP) Act, 1974, Alr (P&CP) Act, 1581
and Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCE website {www.mpcb.gaov.in).

Separate drainage system shall be provided for collection of trade and sewage
efluents, Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the fiow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes, No effluent shall find Its way other than in
designed and provided collection system,

Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents fram the factory.

The industry should net Cause any nuisance in surrounding area,

The industry shall take adequate measures for control of noise levels from its own
sources within the premises 50 as to maintain ambient air guality standard in respect
of nolse to less than 75 dB (A) during day time and 70 dB (A) during night time, Day
time is reckoned in between & a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

The induskry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculiure expert for looking after day to day activities related
to Environment and irnigation fieid where treated effluent is used for irmigation.

The applicant shall provide ports in the chimney/{s)} and Facilities such as ladder,
platform etc, for monitoring the air emissions and the same shall be open for
inspection tafand for use of the Board's Stafl. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as 5-1, 5-2, ebc. and these
shall be painted/ displayed to facilitate identification.

The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule B(5) & 20(2) of Hazardous and Other
Wastes (M & TM} Rules, 2016 for the preceding year April to March in Form-IV by 30th
June of every year,

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent tredtment plants and alr peliution contrgl
system. A register showing consumption of chemicals used for treatment shall be
miaintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every yvear on avallable open plot area, number of trees surviving a5 on
31st March of the vear and number of trees planted by Septernber end,

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the Mnancial year ending 315t March in the
prescribed FORM-V as per the provisions of Bule 14 of the Envirgnment [Protection)
[second Amendment) Rules, 1992,

. The Applicant shall abtain necessary prior permission for providing additional control

equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well befare its life come to an end or erection of new polflution
ntrol equipment,

e

INDUSTREES PY¥T. LTOCRAUAN Ho, MPCE-COMSITHT-S000LIBITY [T8:00: 2007 FPanah prb S of Fioien Fagedol1a
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32. The Board reserves its rights to vary all or any of the cendition In the consent, if due to
any technolegical improvement or otherwise such varlation {including the change of
any control equipment, othar in whaole or in part is necessary).

33. The applicant shail provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behall,

For and on behalf of the
Maharashtra Poliution Control Board.
L '::;,_.-_:1’:_\'_'_'
B — RO S

J
-

~(DrV.MMatghare] 3 £ 12 } 243
Joint Director {&ir Pollution Conbrgl)

]
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= Govarnmend of India
Minisirg of Jai Shaki

Dapariment of Waler Fesgureas,

River Davalopment & Ganga RejUuvenataon
Central Ground Waler Authany

Progect Name: Mis. Dunung Industrias Put, Lid
Progect Address; Gat No 388, Alp-kasaba Vadgaon Tal-natkanangaks, Dest-kolhapur
| Town: Vadgaon Kasba (m Cl} Block: Hatkanangale

Duskrict; Kolhagur Sitala: Makarashira

Pin Code:

Communication Address: Gat.no 388, A/p-kesaba Vadgaon Tal-halkanangase, Dest-kodhagpur,
Hatkenangala, Hothapur, Maharashire - 416112

Address of CGWE Regional Office ©  Central Ground Water Board Cantral Region, M.5. Building, Civil Lines, Magpur,
Maharashira - 440001

1. NOC No. COWANOC/INDIORIG2022/15098
2. Applcation Mo 2147 TAUMHIND 203 2 3. Category: Safe
(GWRE 2020)
4. Project Status: Existing Project 8. NOC Type: Mew
G. Valld from: 25/0312022 7. Walid up ta: 24032025
8. Ground Water Abstraction Parmitted:
Fresh Walar Saline Water Dewatering . Total
mfd ey mlyear ey mtyaar miiday | mifvear miiday m%yaar
45.00 13725.00 ' '
8. Deatails of ground waler abstractien (Dewatering struciures
Total Existing Mo.:1 Total Proposed No.:0
Ow DB BW TW MP MPu DW DCB BW TW MP MPu
Abstraction Struciure® 1 o 0 +] 0 0 0 0 i} 0 0 0
"OA- Dug Wall, DCB-Dug-cum-Sans Wl BW-Bore 'Wiell, TW-Tube Weal MP-S8ns P MPU-Mine Purps
10, Ground Water Abstraclion/Restoration Charges paid (Rs.) 34556.00
11, Mumber of Piezomaters{Obsarvation wals) to be Mo, of Fiezomeaters Monitoring Mechanesm

conatruciod’ monitored & Monionng mechanism. _ _
Manual DOWLR™ CWLR With Telemetry
*=OWLR - Cigitil Waber Lavel Regondsr [ 1 i i L]

(Compliance Conditions given ovarieaf)

This b= on fuln gerernied document & neod ol 10 be Signed.

1811, T wras, wrafine 7, f et - iouin ¢ 100, Jamuagar B, Mansingh Rosd, New Deiki-1 10511
Faanes U1 IXIAXSG] Fax JI3HIO51, 1IREET4S
Wighsihe! 2w i-nist gov e

" e - e o

SAVE WATER - SAVE LIFI
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AnTiewuse =%

MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010437/24020781/24014701

“Kalpataru Point, 2 - 4° Fl.

A AT
I
—

Fax; 24074068 / 14023516

Opp. Cine Planet Cinema,

Website: http:/mpeh.gov.in W Near Sion Circle, Sion (E)
E-mail: mpeh@Evsnlnet | Mumbai-400 022.
REIVLSI

Consent No: BOWD (APCVUAN No. 74295/0/CC-10 0800082 Date: 15/ 022020

To,

M /s, Dunung Industries Pvt. Ltd.,

[Formerly M/s Preetam Enterprises)

& No. 386/1, 387 /1, 38B8/1, 388/2, 387 /2,
Vadgaon, Tal- Hatkanangale, Dist - Kolhapur.

Subject: Consent to Operate under RED category.
Ref: Minutes of CC meeting held on 13.01.2020

Your application Dated: 1.06.2019,

ES
R,

.ﬂﬁ

I

For: Consent to Operate under Section 26 of the Water [Fmenl‘.lu
Act, 1974 & under Section 21 of the Air (Prevention & Control
Authorization under Rule 5 of the Hazardous Wastes [M, H &‘f

r:n;}rml of Pollution)

Pollution) Act, 1981 and
20048 Is considered

and the consent is hereby granted subject to the lullm-r
detailed in the schedule I, IL, [l & IV annexed to thiso

The consent to Operate is granted for a period up
The actual capital investment of the industry

issued by Chartered Accountant (Existing
The Eanunt is l.rnlkl J‘nr ll:e manuh:ruﬂ

and conditions and as

rgﬂr.‘l..‘l 2021.

= 33.31 Crores, as per certificate

R{{zﬁ.iﬂ Crore+ Expansion Rs.- 4.93 Crore).

y F AN -a-rr--'r.,"‘r_.rn
4":"'-,?"1 ﬁ!“ "'I-FT

4,
'_"‘4.-'-.1- i-'.-';“ u.-1... Tﬁ 'FFLH"F
1 [ achieven 5 Ca e i
= As per Schedule -1 100 % He:'.r:led,-'
g N Reused within process.
2. Domestic affluent 12.0 As per Schedule—1 | On land
5 Conditions un

uctin Fumn:ﬁ .b

UAN No. 74288

1 |

2 Sand Plant 0 As per Schedule <

3 Knock ODut 01 As per Schedule -l

4 | 5and Blasting Machine 01 As per Echedule |

5 DG Set (200 KVA) 0l As per Schedule =lI

& | Maus Robatic Fettling Machine 01 As per Schedule -l

7 | Paint Booths (2 Nos.) 01 As per Schedule =i

8 Tumb Blast Machines (2 Nos.) 01 Az per Scheduie -

8 Shot Blasting Machine (1 No.} o1 As per Schedube |1
10 | Rebotic Fettling Maus Machine {4 Nos.) o As per Schedule—l |

Core Shooter Machine (1 No. As per Schedule -~

Ma.Dumung Industries Pvi. Lid (Formerly MY Prestam Esterprises), SRO Kolhspuar,
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5. l:umlhhnm l'lm mmwm

Sl::rap S T 1BSD.OMT/A | At Authorized land filling site

1 -

2 | Burnt/Waste Sand 2600.0 MT/A | At Authorized land filling site
3 | Cyclone Dust 200.0 MT/A | At Authorized land filling site
4 | Fine Dust 100 MT/A | At Authorized land filling site

7. Conditions under Hazardous Waste (M, H & T M) Rules, 2008 for treatment and
dis P osal ni'hualrdnus waste:

1 | Chemicalsludgefrom | 35.3 01 | MT/M| Landfilling after |  CHWTSOF

WOAT treatment =

2 Discarded containers/ 331 BOO Mos/ M Recycie thorized
barrelsf liners ers/

3 Wastes/Hesidues 5.2 100 Kg/ma Inclnera C%‘ CHWTSDF

r_'nnt.ninlnﬂ ol . }

L] Wastes/ Residues 21.3 0.25 MT/M | Incl ; CHWTSDF
5 Used/Spent Ol 5.1 500 Lit. /M Authorized
Recycler/

Reprocessor

8 This Board reserves the right to review, amend %}"ﬂ, revoke etc. this consent and
the same shall be binding on the industry.

9. This consent should not be construed mqgmpﬂnu from obtaining necessary
ROC/ permission from any other Gove

10. This consent is issued with the ove e:tnnﬂrll-:rmnmtm:dhym
Board vide Consent No.BO/] IC No.KP-18262-16/40/CC-1704000444,
dated 11,/04,/2017. Qm

™ Y b

' Wlﬂﬂﬂﬂlﬂ?ﬂ :
TXN191Z002016 | 23122018

Copy to:
L Etﬂ% Holhapur and Sub-Reglonal Officer-Kolhapur, MPCR, they are

dires ure the compliance of the consent conditions,
2. Chiel nta Oificer, MPCH, Mumbai.
8, CC/CAC desk- for record & website updation purposes.

. Dupung Indusiries Pyic Lid. (Formetly M Preetam Enterprises), ER0 Eolhapur,

UAN No. 74285
Page 2/7
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Terms

Schedule-l

nditions for compliance of Water Pollution Control:

1) A] As per your application, you are proposed to provide the EFfluent Treatment Plank [ETP) with the
deslgn capacity of 15.0 CMID.
2] 8] Trade Effluent Treatment: The applicant shall pravide comprehansive treatment system consisting of
primary / secondary andor tertlany treatment as s warranted with reference to Influent guality and operate
and matntain the same continuausly 5o 85 to achleve the guality of the treated effluant 1o the fallowing

standards:
Sr.No. Parameter | | Limits |
i pH Berween 5.5 to 9.0
2 Dl & Grease | Mot to excaed 10 mg/i
3 Suspended Solids Mol 1o exceed 10 rnﬁ:_f'l.
4 BOD 3 days 27 Deg, C. Not 1o enceed 100 mg/l.
51 ____ o _No1to exceed I _ 250 mgfl. |
B TLS " Not to exceed “3100 mg/L.
7 Iran {as Fe) Not to exceed 3.0 mg1. '
B|  Copperfscul | Wotioesceed 3.0 mg.

C] The wreated effluent shall be 100 % Recyeled/Revsed within the process. There shall not be any
discharge outside Industry's premilses.
2] A} As per your consent application, you are proposed to provide Sewage Treatment Plant [STP) of I
15.0 CAMD capacity.
B] The Applicant shall operate the existing sewage treatment plant oo treat the sewage 50 85 1o achieve |
the following standards) prescribed under EF 8ct, 1986 and Rules made there under from time to
time, whl:cheuer Is stringent. —— a
{li : Suipundld Salids i HNot to exceed 100 mgfl |
(z) | BOD 3 days 27°C | Nottoexceed | 30  mefl. |

C] The treated effluent shall be utilized for planatien fgerdening purpose only.

3] The Board reserves its rights to review plans, specifications or other data relating to plant setup for the
treatment of waterworks for the purification thereof & the system for the disposal of sewage or trade
effluent or in connection with the grant of any consent conditions, The Applicant shall abtain prior |
consent of the Board to take steps to establish the unlt or establish any treatment and disposal system
or and extension or addition thereto.

4] The industry shall ensure replacement of pollution control system or its parts after expiry of its expected
life as defined by manufacturer so as to ensure the compliance of standards and safety of the operation

thereal,
5] The Applicant shall comply with the provisions of the Water (Prevention & Control of Pollution) Cess

Act, 1974 mnd provislons as contalned (n the said AcL

5r. no) Purpose for water consumed | Water consum |
' quantity [CMD
1. Industrial Cooling, spraying In mine pits or boller 56.00
feed — |
2. Domestic purpose 14.5 H
3. Processing whereby water gets polluted & pollutants g7, l.'ll]
are gasily biodegradable
4, Processing whereby water gets polluted & pd-l!hrl‘.."ll‘ll.i 5.00
' are not easily biodegradable and are toxic u N
0.00

5 |.ﬂ4_.:r’||:u[l'n.refprdum ng

6] The Applicant shall provide Specific Water Pollution control system as per the conditions of EP
Act 1986 and rule made there under from time to time.

————— ———e e — S memare

Bvs. Dnmung Ind ustries Pet. Led. {Foroeerly M Preetam Enterprisesi, SR0 Kolhspar,

UAN No,TdERE
Page 3/7 |
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Schedule-Il.
Terms & conditions for compliance of Alr Pollution Control:

1. As peryour application, you are proposed to provide the Alr pollutien contrel [APC) system and to
observe the following fuel pattern-

Sr. | Stack Attached To APC System Haight in | Type of Fuel | Quantity 50,
o, : Mirs. B UoM | Kg/Day
| 1. I e Cyclane 18.0 Fleetricity s i
F':.i:;:.:; (3hoa) | ZRERANOH Caseatie
type dust collector
2. | Sand Flant | Cassette Type ] Electricity | - -
| dust collector
3. | Enock Qut Plant | Cassette type 18 Electricity | — | -
! dust collector A . 1 D | 1
4, | Shot Blasting | Bag type dust 18 Electricity | - -
callector |
5. | DG Set Acoustic 4.0 Digsel 30.0 Lit./Hr,
(200 KVA) Enclosure
6. |-Maus Robotic Cassette type 15.0 Electricity
Fettling Machine | dust collectar
7. | Paint Boaths " Water Curtain 18.0 Electricity .
| (2 os) ; |
8. | Tumb Blast Cyclone 130 Electricity = 25
Machines separator/Bag
(2 Nos.) Filter/dust collector
9. Cyclone 180 Electricity | =
ﬁ::h?:&?: iln:lu I Separator/Cassette
ype dust collector
10. | Robotic Fettling | Cyclone 18D Electricity | — -
Mauws Machine separator/Cassette
| :4 Hn5.} I‘r’pﬂ dust collector
1. | Core Shooter Amine Scrubber 18.0 Electricity - pox
| Machine [1Na.) | -

2. The Applicant shall provide Specific 8ir Pollution control equipments as per the conditions of EP Act,
1%E6 and rule made there under from time to time / Environmental Clearance [ CREP guidelines.
[Concern section shall mention specific control eguipments]

3. The applicant shall operate and maintain above mentioned air pollution control system, so0 as to

achleve the standands;

(i) SPRTPM Mot to excesd 150  mg/Nm3

4. The Applicant shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation (hereol, alteration, or reglacement alteration well
before its life come to an end or eréction of new pollution contral equipment.

5. The Board reserves its rights to vary all or any of the condition in the consent, i due to any
technological improvement or otherwise such variation [including tha change of any control
aquipment, ather in'whaole or in part |5 necessany).

Mlie.Dumwng Industrios Pvi. Lid.(Formerly M's Preciam Enterprisesh, SHO Kalhapur,

UAN Mo, 74208

Page 477
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Schedule-111
Details of Bank Guarantees

At of BG | Submission | Purpose of BG | Compliance | Validity
Imposed Period | : Period |  Date
Rs. 5.0 | Compliance of
P 15 Diays Consent Continuwous | 31.04.2032
Lakhs it
1 | oconditons | -

M Dunung Indastries Pyl Lid (Formerly Mis Prestam Enterprises), SRO Ralhapur,
UAN Mo, 74286

Page 5/7
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Schedule-1V
Geperal Copditions:

1) The applicant shall provide facility for colleation of environmental samples and samples of
tracde and sewage effluents, air emmesions and hazardous waste to the Bonrd staff at the
terminnl or designatod points and shall pay to the Board for the secvices rendered in this
behalf

2 Industry should monitor efffuent guality. steck emissions and ambient asir quality
monthls/quarter]y,

) The applicant shall provide poarta in the chimnev/s) and facilities such as ladder, platform
gte. for monitoring the air emssions and the same shall be open for inspection todand for
use of the Board's Steff. The chimney(s) venls sttached to vartous sources of emission
shall be designuted by numbera such as 5-1, 5-2, ete. and these shall be p-u:.l:rhedfduplu\wd
to [acilitate identification.

4) Whenever due to any accident or other unforeseen act or even, such emﬂmﬂ! QECUT OF 18
apprehended to occur in excess of standards laid down, such informimtion shall be
farthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explogives, [nspectornte of Factories and Loeal Body. In case of
failure of pollution contiol equipments, the preduction progess connected to it shall be

el

B) ﬂTthapplacaut shall provide an alternate electric power source sufficient o operate all
pollution control facilities installed to maintain compliance with the terms and conditions
of the consent. In the absence, the applicant ahall stop, reduce or otherwise, control
production to abide by terma and conditions of this consent,

&) The frm zhall submit to this office, the 3mb doy of September every year | the
Environméntal Statement Heport for the financial vear ending 31st March in the
prescribed Form-V ae per the provisions of rule 14 of the Environment {Protection)
{Second Amendment) Hales, 19592,

T} The industry shall recvele/reprocess/reuseirecover Hazardous Waste s per the provision
eontain in the HW{MH&TM} Rules a0, which CAn bie
recyvelediprocessed reused/recoventd and only waste which has to be indnerated shall go to
inciperation and waste which can b used for land filling and cannnt be
recveled/roprocessed ete should go for that purpose, in order to reduce load on incineration
and landfill site/snvironment,

8} The industry should comply with the Hazardous Waste (M.H & TM) Bules, 2008 and
submit the Annual Returns as per Rule 5(6) & 22(2) of Hazardous Wasta (M, H & TM)
Rules, 2008 [ the preceding vear April to March in Form-1V by 30% June of avery yvesr.

B Aninspection book shall be apened and made available to the Board's officers during their
vigit to the applicant.

100 The applicant shall moake an application for renewnl of the consent at least 60 deys before
the date of the expiry of the consent

11} Industry shall strictly comply with the Water (P&ECP) Act, 1974, Adr (PECP) Act, 1981 and
Environmental Protoction Act, 1986 and industry apecific standard under EP Rules 1986
which are nvailable on MPCB websitedwww  mpeh.gov an),

12) Separate drainage avatem shall be provided for collection of trade and sewage effluents.
Terminal manholes shall be provided ot the end of the eollection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipesfsewers
downstrenm of the terminol manholes, No effluent shall find its way other than in
designed and provided collection svatem,

13) Newther atorm water nor dischorge from other promises shall be allowed to mix with the
effluents from the factory,

14)The applicant shall install & separate meter showing the consumption of energy for
eperation of domestic and industrial efMuent treatment plants and air pollution eentrol

Mia.Dunung Industries Pt Lid.{Formerly Mis Prostam Enterprises), SEO Holbopar,
UAN Mo, 74280
Page &7




syatem. A regiater showimng consumption of chemicals uaed for treatment shall be |

miaintained.
15) Conditions for D.0. Set

a)} MNoise from the DG, Set should be controlled by providing an acoustic-enclosure or by
treating the room acoustically.

by Indusiry should provide acoustic enclosure for control of noise, The scoustic enclosure!
peoustic treatment of the room should be dedigned for minimum 25 dB (A) insertion
loss or for meeting the ambient noise standards, whichever is on higher side. A
suitable axhaust muffler with insertion loss of 256 dB (A) shall also be provided. Tho
measurement of insertion loss will be done at different points at 0.5 meters from
acoustic enclosure/room and then average.,

¢) Industry should moke efforts w being down noise level due o DG set, oulside
industrinl premises, within ambient poise requirements by proper sitting and contrel
Mepsunes

d) Inetallation of DG Set must be strietly in edmplinnse with cecommendations of DG Set

mianufacturer
g} A proper routing and preventive maintenanee procedure for DG sor should be sst and

followed in consultation with the DG manufacturer which would help to prevent noise
levals of [MG set from deteriorating with use

0 D.G. Set shall be operaced only in case of power fallure,

g} The applicant should not cpuse any nuisance in the sufrounding area due to operation
of ILG. Set.

h) The applicant shall comply with the netification of MoEF dated 17.06.2002 regarding
noise [imit for generator sets run with digsal

16} The industry should not cause any mosanee in surrsunding area

17} The indusiry shall take adequate measures for contral of noise levels from b2 own
sources within the premises 20 08 1o maintsan smbient pir quality standard in Fespect of
noise to less than 75 dB (A) during day time and 70 dB (A) during night timée. Day time is
reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between 10 p.m, and 6
a,m

18) The applicant shall maintain good housekeeping,

19) The applicant ahall brong minimum 33% of the svalable open land under gresn coverage!
plantation. The applicant shall submit a yearly statement by 30th September every vear
on available open plot area, number of treea surviving as on 31% March of the vear and
number of trees planted by September end,

20) The non-hazardous solid waste ariging in the factory premisce, sweepings, cte. be disposed
of scwentifically =0 as pot to cavse any nusance ( pollution. The applicant shall take
necessary permissions from eivie puthonties for dispasal of zolid waste

21)The applicant shall not change or alier the quantity, gquabty, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
egquipments provided for without previous written permission of the Board, The industry
will not earey oul any activity, for which this consent has not been grantediwithout prior
consent of the Board.

223 The industry shall ensure that fugitive emissions from the activity are controlled o as to
maimntain clean snd safe environment in and around the factory premises,

23) The industry shall submit quarterly statement in respect of industyies oblipation towards
consent and pollution control complisnce's duly supported with decumentary svidences
{format can downloaded from MPCB official site).

£4) The industry ghall submit official e-mail nddress and any change will be duly informed to
tha MPCB.

46} The industry shall achieve the Nutional Ambient Awr Quality standards prescribed vide

wrnment af | ndjn, Mot venoon di. 160 12009 as amendod.

amang Industries Pyt Lud (Formeriy MG Preeiam Enterprisesk SEO Kolhapur,
[J.llul| N, T4Z0E
Pape /7
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MAHARASHTRA POLLUTION CONTROL BOARD
Sub-Regional Office, Kolhapur
Udyog Bhavan,
Near Collector Offlce,
Kolhapur-316003,
INSPECTION REPORT
. Date.-15 joFpeL)
Mame & Address of the ndustry . pls .ﬂuﬂ#y frsbidfaey Ay :
e AEE/ 28T/, 388/ 38 Lﬁﬂﬁ-
ad 9. /i;u.ﬁih o
Date of Commissioning - EEET
Nama of tha Director/Partner o pretataen DA ""35
Contact details 2+ Ph, Mob. Mo, =8 8 §/9099°
E-mail:- Supde T & Aﬂﬂﬂ;"“"ﬂog "
Person Contacted b s,ﬂ..jnjn-uf WM Jﬂfj'r-"ﬂ‘
eapleis, padd, e - I8BLye iy
Validity of Consent Status R0 T Aefyied) Ef= A4 o
Production Details

*""'5‘-'&"" 'M&%ﬂﬂ_m Achsal
cAidh d8  Jeun ﬂ'.:iﬂ'? LoD A7 J7 _}%;F__

Water & Waste water aspoct
= Industrial Domestic
Consumption M3 fd Procags Coaling
A3 per Consent i-r:- ¢ S8 s S
 Actual e Eal s -
Efflognt Gemsration im B3SE | Process Caoling
| As per Coment - 0 = fd
Actual L - _fﬁll e
Treatment System P ot Tﬂ-ﬂ#*;,r JQM or g
Provided (Capacity):- | oletp /
Disposal ﬂ,._u_‘ T ‘-.mp-]
Disposal as per Consant: - Indl. va-.-,,nns"'!ﬁ Domastic: VT Mo
Operationd Malntenance: Indl. Foor -uﬁ::p Good Domestic: uﬁ'-;r Averige  Good
Last JvS Details : - Date of Collection Payment: - Yes, No
Amount: Payment Date;
Air Pollution Aspects
LT Process)Fusl Fusl Cuantitygl Undt | Pollutants Corired Epaipment Instaled
Burnin -
e ‘j-.!':a—*-ﬁm:a?? il o ot -
4} J ¥ s Cpifs
i \ I| %rﬂfﬁ “
5"5' il o .ﬁ
fars uﬂ’lm’f'w « 3
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¥ feind St (el by ddeay) ——cHwaTiar 4 ;’n-.-:.? LB 41 L)

Hazardous Waste Management (Last consent Details)

Catepory WO, & Type Charaity as Mirthod of disposal | Last disposal date | Last cisposal guandity
porconsent | auper consent
Jf,]l LTA '\-J.llrli-l-lFLo- n.‘r ,p-!ﬁ-"’-j ﬂ'ﬂ#ﬁ*-} e - S

P e e I [l i e e =
| 53 -%%ﬁ'# m% et Tl — —

pef=~ o e id — £ |
N s S ‘ L T sl M oy, —

Samse off Waste Cuansiby ps kathed of dispessal as. par comtent Last diaposal Last diposal
pes consent date quantity

Siud 1650 "Fd | Bl famy Lol
_ﬂlr_hf!*-’ﬁ.fi Jonst 600 PPy fhirg amt M‘ﬁi’:}i
Koy f 4 LOE SR —_—— —
e sbuyd} {00 -y —_—

Tree Plantation

Total plod srea bnsgm, | BUAInsam | | Graee Bolt aveo sgm | Plarstation Dons in Mo, Propased Plaststion
FYFES ] L2508 || == A i oo

Statutory Submissions
Cess Returns |- Submitted up to:  — Paid up t:  —
Hazardous waste Annual Returns: - Submitted up to: 4 0] 6/ / Paid up to:
Environment Statement Report  © - Submitted up 10: <Ly /i Paid up to:
Previous Legal Actlon L5/l

Action Initiabed Date:- —

Specific Compliance:- —
CREP Compliance: - Uni fats under CREP Guidetines: Yes £ W~

Bank Guarantes Details

BG Imposed : faﬂu
BG Imposed against - penit | Directions
Number (Only for Directions) | —
BG Imposed for | BG Submitted 8G No. | Date Validity
S0 [(Oded Crmdad  — | |0AKYOCOUVEI &) k48] | dojiyiiig
i*ﬁﬂ‘*“ﬂl&jﬁ ‘ﬁ"ﬁ#wlmﬁ-ﬁ i . % ;
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, KOLHAPUR.

Tel. No. (0231) 2652952, | e | Udyeg Bhavan,
2660448 e | Near Ceollector Office,
Fax No. (0231) 2652952, o Kolhapur - 416 003.
E-mail; =3 Website:http:limpeb.mah.nic.in
rokclhapurfyahoo.com
: “Your Service s Our Duty™
MPCB/RO/KOPISCHNY 2109150006 Date:15.09.2021.
To,

M's. Dunung Industries Pwt. Lid.
Gat Mo, 388, Alp Kasaba Vadgaon,
Tal. Hatkanangale, Dist. Kaolhapur,

Sub: Show Cause Motice for Closure Directions under section 33 A of
Water (Prevention & Control of Pobution) Act, 1974, 31 A of Air
(Prevention & Control of Poliution) Act, 1881 & Hazardous YWaste
(M, H& T) Rules, 2008 as amended,

Ref: 1. Proposed Directions dated 02.08.2018.
2. Visit of Board officials on 25.08.2021,
3. Proposal submitted by SRO Kolhapur,
WHEREAS vou arg operating your industry in ‘Poliution Prevention Area’ declared
under Water (Prevention & Control of Pollullon) Act, 1574, Alr (Prevention & Confrol of
Pollution) Act, 1881 & Hazardous Waste (M & TM) Rules, 2008 as amended,

AND WHEREAS il was obligatory on your part to oblain valid eongant fram the Board
and o provide adequale water and air pollution control devices, 5o 83 to praven! any sor of
pellution in the surrounding area and to achieve the standards laid down under the provision
of Environment {Protection ) Act 1986,

AND WHEREAS , Board Officials visited your unit on 25.08.2021 to invesiigata the
Compliance of your unit and observed following non compliances,

1. Buring the visit ETF was found not in operation.

2. You have has not made any provision 1o rease the treated effluent and may be disposing

if within premises.

3. You have provided 2 small SD8, which were found emply.

4, During visit not found H.W. (ETF Sludge) any were within industry premises.

6. During visil, it was observed that colourless and clear waler’ may be stored tap water in

setiling tank,

6. During visit huge fume/smoke observed in the unit instead of provision of fume exiraction

gyatarm 1o furnace,

Sand Blasting section & Shot blasting section and other section found with tom, dust came

oul for the bags and found taying evaery wene within factory premises.

B, The provided STP was found nol in operation, domestic and other water mixed and found
stagnant near STP. It seems that you were disposing unireated effluent within factory
premises,

9. You have generated Hazardous wasie, |.e. painl wasle 1460 Kg which was disposed lo
CHWTSOF on 28/04/2021. paint waste, paint containers. However generation quantity
and disposal details not incorporated in the consent.

b |

FPagelofl



10. During visit generation guantity nn§d§p§aar details of Hazardous waste Cat. Mo. 3583,
33.1, 52, 21.1 end 5.1 not available with the factory Official of the unit, also not found
stored'kepl any ware within factory premises,

11. You have not provided isclated Hazardous waste and Mon Hazardous wasle storage
facility.

12. You have stored! dumped Mixed waste, such as oil contaminated waste, plastic wasts,
pamni waste, packing material within premises in unscientific manner.

NOW, THEREFORE in exerclse of ihe powers conferred upon me under Section 334
of the Waier (Prevention & Conired of Pollution] Act, 1574 & 31A of the Alr {Prevention &
Conlral of Pollution) Act, 1281, |, Ravindra Andhale, U'c. Reglonal Officer of the Board at
Kothapur hereby directed you to show cause as to why your unit shall not be closed
down under the provigions of the Water (P &CP) Act, 1974 & Alr (P &CP) Act, 1961 &
Hazardous Waste (Management ,Handling & Transboundry Movement) Rules, 2016 as
amended and Noise Pollution Rules under Envirenmental (Protection) Act 1986, which

may please be noted,

Your rephy’ objection should reach this office within 7 days time afler recelp! of this
letter. Faiure to this, it will be assumed that you have nothing 1o say and closure direction will
be issued under the provision of Environmenial Laws, which may please be nated,

FOR AND ON BEHALF QOF THE BOARD

I [olry

iRavirdra Andhals)
Regional Officer,
Maharashira Pollution Control Board

Copy submitted for favour of Information to:
1, The Member Secretary, M.P.C, Board, Mumbai.
2. Joint Director (WPC), M.P.C. Board, Mumbal,

Copy for Infarmalion:
Law Officer, M.P.C. Board, Mumbal,

Copy to:
Sub-Regional Officar, M.P.C. Board, Kolhapur,
- He is directed to serve the direclion to the indusiry & keep vigl & repor the

compliance accordingly,

Page 2 of 2
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DUNUNG INDUSTRIES PVT. LTD.

CON: UZT100FN J010PTCI38102

Jal s

25 10 264

The Regional Officer,
MPC Board, Kolhapur,
Lidyog Bhavan,
Kalhapur

Sub:- Reply to the Show Cause Letter
Ref:- Show Cause Notice vide No. MPCB/RO/KOR/SCN/2109150005 Did, 15.09.2021

Fesp,

gir,

With respect to above subject matter, we are submitting point vise reply as below,

Mon Compliances

Reply

During the visit ETP was found not in
ocperation,

Cur ETP is batch type ETP and we are operating it
as and when effluent generate,

You have not made any provision to reuse
the treated effluent and may be disposing it
hin premises.

We have provided treated water tank and we are
reusing treated water for our process,

You have provided 2 small 508, which were
found Emipty.

We have been cleaning the drying bed
periodically,

During visit not found HW. (ETP Sludge)
mywhere within industry premises,

rimg wisit, it was observed that colorless
L and clear fmay be stored tap water in
settling tank.

We have kept at Hazardous Waste storage yard.

_IEE:]aness mﬂﬁea r wat:rulrs t reateﬂdwateranci )
stored for reuse In process,

During visit huge fume/smoke observed in

unitinstead of provision of fume
n system to furnace.

We have provided fume extraction system
followed by cyclone separator with cassette type
bag fiter with adequate stack. We will take care
for proper operation and maintenance of APCS.

Sand blasting section & shot blasting section
and other section found with torn, dust
came out from the bags and found lying
every were within factory premises,

To handle the dust generated fram the APCS wea
have provided poly bag. Further we will provide
bigger size poly bags and we will take care to
remove bags in time,

The provided STP was found not in
operation, domestic and other water mixed
and found stagnant near 5TP, it seems that
you are disposing untreated effluent within

| factory premises.

Our STP location is down side of our plot and the

stagnant water is of rain water, We are operating
STP round o clock and treated water Is used for
gardening with in factory premises.

You have generated Hazardous Waste Le,
paint waste 1460 kg. which was disposed to

It & mentioned at section 7. Condition under

Hazardous Waste (M,H & TM] Rule 2008 for

Office: 1325 /51, Shivaji Udyamnagas, Kelhapur - 416 008, Ph.: +31-231- 1658551, Emall: knp@dunungindustries i

Lanah al TR s

Factory Linit | - Gat No. B0 B, 5, Na. 135, Kushire, Past- Pohale, Tal. Parhala, Dist. Hni'lap.r- 416 279, Ph.: +91-2378-271235, Call: 9381904357
_Foundry Unit Il - 5. No. 388, At & Post - Peth Vadgaon, Tal. Hatkanangale, Dist. Kalhapur - 416 117 Call: 38108286 Emadl: foundryli@denengindwstries.n
: Email: kuzhire@dunungindusiried.in  Webslte: www dunungindustries in
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DUNUNG INDUSTRIES PVT. LTD.

CIN: U2 300PNIOI0PTCIZR 102

| CHWTSDF on 28/04/2021, paint waste, paint | treatment and disposal of H.2.

containers, However generation quantity 5r. Mo.2 Cat, 33,1 (| Discarded Containers and
and disposal details not incorporated inthe | Barrels/liners.

consent. &r. No4 Cat- 21.1 Waste/Residue inour
consent vide no BOY/ID (APC)/UAN
NO.74295/0,/CC/200200823 Dtd. 15/2/2020
10 During visit generation quantity and disposal | We have obtained CHWTSDF membership and
details of Hazardous waste Cat. No. 35.3, disposing hazardous waste regularly, We have
33.1, 5.2, 21.1 and 5.1 not available with the | provided separate store for the storage of
factony official of the unit, also not found hazardous waste amd we will store hazardous
stored/kept anywhere within factory waste at the designated area. Details of
premises, generation and disposal of HW. we have
submitted H W returns, Further we will ensure
you that we will keep all record updated.

11 You have not provided isolated Hazardous We have provided isolated storage vard for

and Mon hazardous waste storage facility. Hazardous and nomn hazardous waste, The
photographs are attached herewith for your
reference.
12 You have stored/ dumped mixed waste, We will segregate the waste and keep the waste
such as oil contaminated waste, plastic under shed.

waste, paint waste, packaging material
within premises in unscientific manner.

I view of above, we are requesting herewith to consider our reply positively and do not initiate any
legal action against us. Further as a law abiding citizen, we will assure you that we will comply all legal
compliances in time to imprave our environmental practices and begging for your favor

Regards,
For Drunung Indu

Signatary,

Encl- 1. Photographs of Hazardous & Mon- Hazardous waste storage Yard,

Difice; E!S-.I"El_.!uhivnji Udyamnagar, Kolhapur - 415 00E. Phe; +51-231-2658551, Email- bopl sy pungendusiries.in
Factory Unit | : Gat Mo, 6300 B, & Mo. 135, Kushire, Post- Pahaile, Tal. Panhala, Dist. Kolhapur - 446 229, Ph.; +91-2328-271236, Cell: 5281908307
Foundry Unit 1| - 5. Mo, 3BE, At & Post - Peth Vadgzan, Tal. Hatkanangase, Dist. Kolhapur - 416 112 Cell; 28819308030
Email: kushire@dunungindustries.in  Webdite: wawodunungindustries.sn
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= 4
¢ DUNUNG INDUSTRIES PVT. LTD.
i CIN: U27L00PNICHOPTCE 38103
F T R R Date - 19.01 2022

= To, L mﬂqﬂ,:::-qt

The Regional Officer, - o | ] L.

Udyog Bhavan, MPC Board, i F 'j-]_nq Li

Kolhapur. T —

Sub: - Personal Hearing on 18.01.2022 at 12.05 P.M.

Ref: -1, Show cause Motice for closure Directions dated 15.09.2021
2. Dffice Notice approved by competent authority.

Resp. Sir,

With reference to above subject, we have attended the personal Hearing on 18.01.2022. Note the
following points are discussed,

1. The reply for inspection report did 18.09.2021, Herewith attached reply to notice along with the
action taken.

2. The Show cause Notice ded. 15.09.21 (Ref No MPCB /RO/KOP/SCN/2109150005), for which
Dunung Industries Pyt. Lid. has given reply ditd 21.10.2021 & following explanation given during
hearing . -—

#. Owr ETP is batch type ETP & we are operating it as an when effluent generated. & After
this process treated water is reused for painting process, we made a provision of
underground tank for water storage. {Attached herewith operational checklist for ETP
photocopy)

b. We have made proper arrangement for Storage of Hazardous waste category wise,
{Photograph of Hazardous waste storage yard attached here) and as per defined
frequency we send it for disposal to Maharashtra Enviro Power Lid.

¢.  In Meilting section area, we have installed Fume Extraction system followed by cyclone
separator with cassette type dust collector. [Photographs attached)

3. To have a better provision and avoid the fine dust spreading we have installed enclosed canopy
fabricated shed which had provision to fill dust in troliey inside this shed hence there is no more
chances to spared dust in premises [photographs attached)

4. We made a proper concrete road near STP plant for easily access [photographs attached)

Considering our above sincere efforts, we are reguesting herewith please don’t take any legal action

agalnst us,

Thanking Yaou,

Regards, -~

For Dunung Industries I"ut L

Mr I{Mnl.ﬂ}ummg Ill IB/

Directar! : ,shn} fo

q?,_::"{:@ % Enclosed Photocop
Iﬂ
1'&"1'

Dfice: 1325 /91, Shivaji Udyamnagar, Colhapur - £16 008 Pho; +91-231-2658551 Email: kop@Pdunungindusiries in
Factory Unit | ; Gat Mo. 540/ B, 5 Mo, 135, Kushire, Post- Pohale, Tal. Panhala, Dist. Kohapur - 416 229 PR +51- 2338-2 1236, Call: DER 1008357
Fowrsdry Undt Il : 5. Mo, 388, AF & Post - Peth Vadgaon, Tal. Hatkanangale, Dist. Kathapur - 416 117, Call 9881908030
Email: kushere@dunungindustredin  Website: wywwe dunungindlustries.in
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R
EFFLUENT TREATMENT PLANT
- |’ [ d
OPERATIONAL CHECK LIST Ly|@
S g 45 oW GENERAL OUTLINE FOR INSPECTION
. 4 = i ____ Frequency o
| A5
! Operational and Preventive Maintenance | Daily | Weekly | Monthly | 3 Mo | 6 Mo | Yearly | Mecessary
| [
| 1 EFFLUENT TREATMENT FACILITIES |
[ SURVEY FOR THE FOLLOWING
CONDITIONS: B
[ Flant Area |\ |
&, Check fence damage : il (S v o ¢ ] I & Vi 1B
b, Check plant area | i i |
a. Check discharge outhat el | P e I i T =
c. Conditions noted by odor and black L | i /]
color } |

i. Fence da.mﬁa s | :
|

2 PRETREATMENT | | i =

@ Clean inbet, screens, and properly L
dispose of trash e b M | [,
b Check inlat flow N il | o
[ c. Remove and dispose of régs and ko
accumilation from comminutar-and :
bar screen . N

2. Dbsanda fiow

3 PUMP STATIONS
; a. Remove debris . | e ' 1= 1 == =
b. Check pump operation . | = | \ by
c. Clean fioats, bubblers, or other L [x‘w.'-""?"”t {":'_lh"- Py S
conirol cevices s e e e i ah
d, Lubricate pump ™ |
& Chack exhaust fan | G |

a. Chack to see If set correctly | - L{7 SR Y | ) ] -

b. Chack slecincal contrals | R Rt o | | oy

&. Chack control housing B R R | |
' . Cmeck for unprofecied electrical R SR

connections




Operational end Preventive Maintenance | Daily | Weekly

.l

EFFLUENT TREATMENT PLANT
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i , OPERATIONAL CHECK LIST

Wy GENERAL OUTLINE FOR INSPECTION

EFFLUENT TREATMENT FACILITIES
SURVEY FOR THE FOLLOWING
CONDITIONS:;

Flant Area

a, Chack fence damage

b, Chack plant area

a. Check discharge outiet

. Conditions noted by odor and black
cokar

, FEnGE damage

2 PRETREATMENT

a. Chasn imbat, sCcreens, and prmerlf
disposa of trash

b, Chesk inlel Mow

. Remove and disposs of rage and
accumilation from comminutor and
bar strean

8, Chearve flow

3 PUMP STATIONS

8, Remove debris

b, Check pump operation

o Clean floats, bubblers, or other
contral devices

d, Lubricate pump

g, iGheck axhaust fam

Frequency

| Monthly
|

]

| 6 Mo | Yoarty | Necossary
|

=0 g 1 [
' | Wp ary AT
B M !__. _I_ 1
"--. | -,
—t . | |
| S| o | .
. ! |
|
| i L. | = I
| | | |
r o - T s o |
[ = | ' 1
| e ST e = | i
| - AL Y "‘i:'_-l i i
|

Chack o see if st cormactly
Check plecincal eonbrods

Check conirol housing

Check for unprotecied alectrical
connections

oL O m
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A. Sand Plant
B. Core Making
C. Molding &
D. Melting

E. Cooling Drum (Knock Out)
F. Degetting
G. Shot Blasting
H. Fettling
I. Shot Blasting
J. Painting (Wherever Req.)
K. Dispatch



A. Sand Plant -

Details

Stack No - 01

Cassette type dust
collector

No. of Bags 300
Suction Capacity -
40000 M3 /hr.

s

Dust Collector No.-1
stack height 28 Mtr.

A

Main Sand Plant Dust
Collector & Stack

Dust Collector System For dust free atmaosphere — At Sand Plant, Cooler & Shake Qut
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A. Sand Plant -

Automatic Sand Handling
System.

| Details |

Stack No - 01

Dust Collector No.-2
Common Stack
height 28 Mtr.
Cassette type dust
collector

No. Of Bags 150
Suction Capacity
18000 m3 /hr.

P

Sand cooler Dust Collector
connect to main Stack of
sand plant

Dust Collector System For dust free atmosphere — At Sand Plant, Cooler & Shake Out



C. Moulding (HPML)-

Sand cooler Dust Collector
Details & Stack

@ ™

Sand Plant & Molding
Line are commonly
connected for Stack
No-01

IN g

Dust Collector System For dust free atmosphere — At Sand Plant, Cooler & Shake Out
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D. Melting

Fume extraction m.__ﬁm__:
for Induction Furnace

Fume Extraction Stack

_ Details _

Stack No - 02
Dust Collector No.-3
stack height 18 Mtr.
Cassette type dust
collector.

No. of Bags 130.
Suction Capacity
13000 AM3/hr

W

Dust Collector System For dust free atmosphere




E. Cooling Drum / Knock out

Stack & Dust Collector for

|  Details | cooling Drum

Stack No - 03

Dust Collector No.-4
stack height 20 Mtr.
. Cassette type dust
collector.

No. of Bag 330
Suction Capacity
47000 m3/hr

Dust Collector System For dust free atmosphere

T e s e |

W
".'-_ Id

i
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F. De-getting

Dust Collector System For dust free atmosphere




G. Shot blasting

Stack & Dust Collector

_ Details
1. Stack No - 04
2. Dust Collector
No.5
3. stack height 18

Mtr.

4. Cassette type dust
collector.

5. No. of Bags 90
6. Suction Capacity
10800 M3 /Hr

- \

Dust Collector System For dust free atmosphere
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H. _"mﬂ"_m:m

Dust Collector

Details H

/

Dust Collector
suction Blower
with Cyclone type
Bag filter

No. of Bags 4
Suction Capacity
3000 m3/hr

P

Dust Collector System For dust free atmosphere
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l. Fettling

Stack & Dust Collector

Details

1. Stack No - 05

2. Dust Collector No.-6

3. stack height 18 Mtr.

4. Cassette type dust
collector.

5. No. Of Bags 48.

6. Suction Capacity

4800 Am3/hr

Tumbles blast Machine

1. StackNo-07

2. Dust Collector No.-8

3. stackK height 18 Mtr.

4, suction Blower With
water curtain

5. Suction Capacity

6600 M3 /hr \




J. Painting

Paint Booth Stack

_ Details _

. Stack No - 07

Dust Collector No.-8
stack height 18 Mtr.
suction Blower With
water curtain
Suction Capacity
6600 M3 /hr

'\ -

Dust Collector System For dust free atmosphere

BwN

o
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THANK YOU...
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Tel. No, (0231) 2652952, 2660448 Udyeg Bhavan,
Fax No. (0231) 2652951, Near Collector
Email:srokolhapur@mpeb.gov.in Office, Kolhapur
416 003,
Date: o {0 20 2L
VISIT REPORT
1) Nameof Industry & D005, Drsenia ndusboed Bk Ldd
aad addreis i P T ATl arwls 2R3ja
_Mﬂﬁaﬂﬁ_jﬂ__ﬂﬂﬂiﬂﬂlﬁ*nﬁ’t& _____
D\Hﬁt—. ool el ol M
2} Date of Visit S« . i B o T T g 22 '
Visited By " 2.0 Havkhad A A lalayn (Fe)

3rm¢.m=. p. Decfals 3. Pah |

4) Consent Siatus ;- HM.L;LLM.JA....f..E?.ﬁM P aﬁ"""“'—'-ﬂﬂ-:{:,]_
3) Dhurﬂtiau:

gk in ci__ enghony with the
MLE_:%HME penndusioy mab!.!a;jj
I T AP S

-f knptk  nub  geckico deHlive seehen
p %i+iL_MHlL_m%Mﬂﬂ"%_w

;{ﬁhmﬂ._mﬁ_q::m&h

Jﬁjmdu - mm..a’ceﬂaif_.éhﬁ_.ﬂé%’:;.f_
_Love b o dupe dusk colesor i provdsd Jdo

MM h:tk Q28 M

S adusty ids et mumdgend ‘9,,._1:.11 ______

dwonseeal 4 _provided Sume. exivachion Syttem dullewsd
TR 'F-‘I'd-J!L..Q‘:‘;.....'I.F O ks et a#e__cu-ﬂ'_,.. Cojeabre,

‘_b\( e duty  en\lectarr SEAY:

& One hnsck oot Prak 4 mmﬂduﬂl with_cpusetfe dupe

Mﬁmﬂs\_bd_m% 5 M -

Industry Representative Officer MPC Board, Kolhagur
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Arin exuore- 4

M/S Dunung Industry Pyt Itd, Feb-2022
IS Result
Standards | 02.02.2022
3. No. | Parameters | oraceribed
ETP outlet
1 pH 60to8.5 |65
Mot to 11.0
2 BOD | exceed 30
me/!
3 coD 250 mg/) | 38.0
Suspended 2.0
4 solid 100 mg/
Ammaonical . NA
* Nitrogen =9
MA
6 Nitrate - | 5100 mg/)
Nitrogen ,
Faecal 6.1
Coliform
7 (MNP 3.0
technigue)
Total 27.0
Coliform
| & (MNP 3.0
| technigue
Stack
5T, Date of 11.02.2022 | 02.02.2022 02022022 | O202.2022
No. sampling
DUST SHOT
Standards : EMNOCK MOLICTION
Parameters COLLECTOR | - BALASTING
Prescribed® SAND PLANT | CuUT FURMACE
1 TPM 150 pgim3 53 43 31 48
2 502 - 21 11 32 11
Ambient Air Quality Monitoring
Sr, | Date of sampling 02.02.3022 02.02,2022 I 0Z2.02.2022 | Average
Mo of 24 hr
Standards
Parameters Praserthad
* Bhr 8hr Shr Avergs
1 502 80 pgmd 3.5 ] 8.5 B.6b
2 Nox B0 pg/m3 215 22 215 21.66
3 RSPM (PM 10) | 100 pg/m3 21 a1 71 B4.33
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Stack Nov-2022
Sr. Date of 15.11.2022 | 15.11.2022 | 15.11.2022 | 15.11.2022 | 15.11.2022
No. sampling

Standards | Induction | Induction Cooling Shat Sand Plant
Parameters Prescribed* Furmace Furnace Cirum E|.;ir,5
%1 TPM 150 pgima3 24 20 18 40 &4
| 2] so2 - 3z 21 71 O T
Ambient Air Quality Monitoring
Sr. | Date of sampling 18.11.2022 16.11.2022 16.11.2022 | Average
No. of 4 hr
Standards
Farameters P ibed
" ghr ghr 8hr Average
1 s02 80 pg'm3 5.5 7 BDL 4.16
2 | Nox 80 ug'm3 115 11.5 BOL 07.66
3 RSPM (PM 10) | 100 pgém3 a6 65 50 67.00
Sr. | Date of sampling 15.11.2022 16.11.2022 16.11.2022 | Average
M _of24 hr
Standards
Parameters | preceribed
- ghr Bhr 8hr Average
1 502 B0 pgim3 B 22 255 185 |
Z P 80 ug/m3 17 39 36.5 30,583
i RSPM (PM 10) | 100 pg/m3 102 71 52 75,00
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MAHARASHTRA POLLUTION CONTROL BOARD
__REGIONAL OFFICE, KOLHAPUR.

Tel. Mo. (0231) 2652052, Udyog Bhavan,
2660448 =sm—— MNear Collector Office,
Fax MNo. (0231) 26852952 Kolhapur - 416 003.
E-mail: Wabsite:http://mpcb. mah.nic.in
rokolhapur@mpeb.gov.in
| “Your Sarvica is Dur Duty”
No. MPCR/IROIKOPIPDY 2203 (e g Date: r-fr] nﬂfllﬂl_’,
T,

M/s. Dunung Industries Pvi, Ltd,

Gat No. 388, A/p Kasaba Vadgaon,
Tal. Hatkanangle, Dist. Kolhapur.

Sub: Proposed Directions under section 33 A of Water (Prevention &
Control of Pollition) Act, 1974, 31 A of Alr (Prevention & Controf of
Pollution) Act, 1981 & Hazardous Waste (M, H & T) Rules, 2008 as
amended

Ref: 1. Consent granted by the Board.,
Z. Complaint, received from Shri Shantinath Huker regarding Air
Pollution
3. Order dated, 30.08.2022 in the NGT Original application No. 8172022
4, Visit of Committee constifuted in the matier of NGT Criginal
application Mo, 8172022
5. JVS Analysis Results of Air monitoring carmied out on 01.12.2022.
E. Online Proposal submitted by SROU Kolhapur

WHEREAS, you are operating your unit in ‘Pollution Prevention Area’ declared under
Water (Prevention & Control of Pollution) Act, 1874 & Air (Prevention & Contral of Pollution)
Act, 1981 & Hazardous Waste (Management & TM) Rules, 2008 as amended 2015,

AND WHEREAS, it is cbligatory on your parl fo provide adegquate water and air
pallution control devices and adequate health and safety & accidental precautionary measures
and 1o oparate it round o'clock so as 1o prevent any sort of poliution in the surmounding area
and to achieve the standards laid down under the provisions of Enviranment (Protection) Act,
1988,

AND WHEREAS, the Committes constituted in the matter of NGT Onginal
application Mo, B1/2022 visited your unit on 01,12 2022 for investigation of the complaint as per
ref. no. (2) and obzerved following non compliances

1. The analysis Results of the sample collected by the committee on 01.12.2022 are
exceeding the consanted parameters.

2. The JVS Analysis Resuits of ETP Outlet is exceading the parameters such as BOD -
1600 mg/l against prescribed limit 30 mgf, COD - 4008 mgf against preascribed limit
2580 mg, O & G = 12.8 mg againsl prescribed limit 10 mgA, 5SS — 140 mg/l against
prescribed limit 100 mg/, TDS - 3032 mg/ against prescribed §mit 2100 mgA.

31, Also the AACM Analysis Resulls caried oul near garden of industry in factory
premises shows the parameter PM 10 exceeding the prescribed limit Avg - 196.68
ug/'m3 egainst prescribed limit 150 ug/m3.

L.
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4. Also the AADM Analysis Resulls near farm of complainant shows the parameter PM
10 exceeding the prescribed limit Avg — 227 85 ug/m3 against prescribed limit 150
ugma,

AND WHEREAS, after examining the record of your case, reports of officers of
the Board & making necessary enquiries, | am satisfied that you are causing Environmental
Pallution problems in the surrounding area and knowingly & wilfully causing grave imjury to the
environment thereby violating vanous Environment enactments

NOW THEREFORE, in exercise of the powers conferred on the undersigned by the
Board under section 33A of the by the Water (Prevention & Control of Pollution) Act, 1974 and
section 31A of Air (Prevention & Control of Poliution) Act, 1981 it is proposed to issue the
following directions (for avoidance of doubl, the direclions include closure, prohibition or
regulation of your aclivities).

I} Why stringent lagal actions shail not be initiated against your unit?

You are directed to file your reply to these directions if any, within seven days from the
recaipt of this nolice, failing which Board shall consider igsuance of appropriate legal directions
a5 may be deemed it in your case, which may please be noted

FOR AND ON BEHALF OF THE BOARD

C T4 S22
(J. §. salunkhe)
Regional Officer,
M.P.C. Board, Kolhapur
Copy submitted for infarmation,
1) Member Secretary, M.P.C. B, Mumbai.
2) Joint Director (Water Pollution Control) Mumbal.

Copy o
Sub-Regional Officer, M.P.C . Board, Kalhapur

- He is directed to serve the directions to the above industry and submit the compliance
Report along with clear cut remarks accordingly.

F.

"
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DUNUNG INDUSTRIES PVT. LTD.

CIN: L2TI00PRI010FTC 138102

OIyR Date - 20/03/2023

202 dh -2
To, S

The Regional Officer,
M.P.C.B, Udyog Bhavan,
Kolhapur- 416003

Bub.: Compliance report/reply to the Proposed Directions dated
14 /03,2023,

Ref.: Your directions No. MPCB/RO/KOF/PD/2303140003, dated
14 /03 /2023

Dear Sir,

With reference to the order of the Hon'ble NGT (WZ) Pune in OA No,
81/2022, the committee visited our industry and collected JVS and AAQM
samples on 017122022, The Board has found aforesaid samples 1o be exceeding
the prescribed parameters and thus has issued the above referred proposed
directions. We are therefore submitting herewith compliance report to the

proposed directions as follows:

1} The JVS results have exceeded the prescribed parameters as the ETP
installed by us is a batch type ETP and the same is not in operation round O'
clock. The consumption of water in our industry is very low and thus ETP is
operated only when required. The shudge gathered in ETP iz removed
periodically and the same was to be removed periedically on O1/12/2022,
j‘w However, due to non-removal of sludge the results of JVS samples have been
exceeded beyond mats. We have removed said sludge immediately to avoid
any kind of pollution and the ETP is in proper operation.

Also, on 01/12/2022 AAQM samples were taken at garden situated in our
mndustry premises and near the farm of the complainant in aforesaid matter,
The said samples are found to be exceeded beyond consented parameters as
ty ri\’r:m:r«a was manual error in collecting samples of AAQM. However, we would
{( appreciate to refer the Guidelines for Ambient Air Monitoring Site

Odfiee: 1325 /51, Shivaji Udyamnagar, Kalbapur - 416 038, Ph. +E.I. Bl 25535-51 Emal; hupEdunuruMuFtnﬁ i
Factory Unlt | : Gat Mo, 630/ B, 5. No. 135, Kushine, Post- Pohale, Tal Panhala, Dist. Eolhapar - 418 226, Ph.: +81-T338- 271236, Cell: BREIA0EIET

Foundry Unlt 1l : 5 Mo, 388, A1 & Post - Peth Vadgaon, Tal, Hetkanengale, Dist, Kothapur - 416 112, Cell- 9881308030
Email: kushire@dunungirdustries.in  Website: wvew.dunungindustries.in
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DUNUNG INDUSTRIES PVT. LTD.

CIM: U2T100PNZOI0FTCIIB 10

3) Belection and Selection of Bampler issued by CPCB, wherein, it is
specifically stated that samplers are to be placed >20 m from nearby trees
and twice the difference in elevation difference from nearby major buildings or
other obstacles and inlet of the sampler is proposed to be kept at about 3mtrs
above ground level, In our scenario it appears that the sampler was not
placed as per the puidelines of CPCB and therefore the samples have been
exceeded beyond consented parameters. We would also appreciate to refer
Annexure - I submitted herewith which are AAQM analysis reports of the
samples collected on 29/11/2022 and 15/03/2023. The results of the said
samples collected are well within consented parameters and industry is

stnctly complying with the consent conditions.

We further humbly submit that the industry is taking all the necessary,
positive and possible care for avoiding the pollution and complying the consent
conditions levied by the Board, which shall be continued by the industry in
future. In view of the above, we kindly request you to not to initiate any legal

action against our mdustry in interest of justice.

Thanking You,

Yours faithfully,

\ <

—

Oiffice: 1325 /o1, Shivaji Udyamnagar, Kolhapur - 416 008, Ph.: +91-231-2658551, Emadll kpp@dunungindustries.in
Factory Unit | : Gat Mo, 640/ B, 5, No. 135, Kushire, Post- Pohale, Tal Panhala, Dist. Eelhapur - 416 22§, Pho #§1-2338-271 136, Cell: S8R 190835T
Faundry Unlt 112 5 Mo, 388, At & Post - Path Vadgaon, Tal, Hatkanengale, (st Kothapur - 816 117, Ced- 9821908030
Email; kushira@dunungindustriesin  Website: weow. chinungindustries.in
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 Air Ambient
monitoring
Machine
Location
photos



-
= M Wil .
ﬂ-.-'- Ty

v
BT Iw -

LT RA & WA, Pl Yaeddsiaci, Bl Hirfal i 1&LYEE, Bvlia

y -
e s
- i R
X [ - g -
o e

3 oLt il "t ; " g : O
- ~ b T A VIENTF = 5 o T = ]
B - d 3 iris 1

PN = WA, Peth Vadgaor, Mabarashiea 16101, R kA + WA, Peth VYadgaon, Maharashirae 416112, Inddia

Tiae Lt LOnCiTu
16 83433955 74.29938148" 16.63425907" 74299431367
il 1 23R8 P Aflude F062 mates

b 1 05 28 ARA F LF Lo 1

EL. 24y
th YYardoaom tsluarsank

P i i i

Fap MM REY & B T 2 7O e 7

Tl it e & Finiuacie SO S

Cald 1 gt 1.¥ . ! .t T




ETTT T
R7EAX « I, Poth Vadgaon, Mabarashirg 416002, India

Latituach
1683422733
L@l O 3818 &R

o rbiichie
Fd 297053965

& B i i R T

AT 110y Py Frstlany, U2 Ll SRS L
-—
| = -
I

)

RP&AK» AR, Peth Vadgaon, Maharashiira aiGl 1S rhckia

Latifzachs Loaemsye Disle
LG H3g32L0 4057 rd 29 70Ea402"
| O 5aa1 a airiTackss

13 F avnip T
LA T 1300 AT P |

Friday, LT Doe 20023

R & WRA, Pt Varlgaon,, RMaharashtra AT6112 Lnclia

16 833638 7

Lu 'l i o e b

SAlutude 5058 motsis

Dl Do S0

Local 08, 1438 Pea
Cabll T L f

I Lanyr

8PN Fais
IETIFEaTE

RTRAR -+ PATRA, Pttt Vadgaan, Mabarashira A10112, Indis

Lalrlaachs LIRS

16 B342,1 1459 Fa_ 29 r08a65
ILoarsl OF: 33220 1"k Ajdtinscier G711
ard T 0303128 P Fimday, OF Chac 2022

AT BAN = IWARA Porth Wadgaon, Maharashira A1611 2, Inclia

cerabuciar
i R R

Aliifuscie 0% A misiers

Latitinte
16 B3 IETEIT

H A AaF FeA
oAl O3 0441 PR Frecliny, O Dt 00




RYMX+ M, Peth Vadgaon, Maharashtra 416112, India

Latitucke Lonigitide
16.83428845"° 74 297067217
Local OB 14:34 PM Altrtude 52308 rmeeters
(shAT O34 PRA Thursday, 01 Dec 2022

G Ml

e | ki@ Ll |
———

RTMX+IWM, Peth Vadgaon, Maharashtra 416112, Indha

Latstuide Langitude
16.8342266" 14 2970753597
Local DE:3324 P Altitude 51531 meters

GMT 03:03-24 PM Friday, 0F Dec 2027




360

" Reports —
Sample
Analysis
conducted by
Industry



= 361

. INSTA POLLUTECH LABS

i ?I{h'” l[ﬂg S Ery il' i
MRAT, Lana Mo, B/29, Raikarnagar, b w
Pune - 411041, Mabarazhim findig) ﬁ?PPMMH.. +31 pARI00RETH

Sample
ﬂdﬂlﬂm[lﬁ- P
T 3 1% 1 No. G F Fiter Paper
Sampling Lecation | MEAR MAIN GATE Bample Quantity | Packing | 1 X | No. PTFE Fillar Paper
' 25 mi X 4 Mo, PVC Bullie

iz 29111 2008 it 1 Sample Rocuipt | 011 1200
5 15 B1B2 [Pan5) 2006, 1% Revision, Manuai of

; &
| sampling Procedro RESP NG.1IDNO IPLRSPM-1080 |
' - f YR -

COAERET TR iy
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